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Ms. Monica Nanda, PCS for the petitioner and Sh. R.P. Agarwal, Advocate
for the respondent is present. [earned counsel for both the parties made a joint
statement that the petition regarding the same issue is pending before the Hon’ble

Supreme Court which is likely to be listed on 6 July 2018. Therefore, both the

parties made a joint request that the case may be listed after 6™ July.

Keeping in view, submission of the party, the case is adjourned on 18" July

2018, for hearing.
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